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Word GEAT Wiades ( U 154 . Wiendm HiEaT & =0l ) fagmnst-i
FIRST INFORMATION REPORT (Under Sec. 154 Cr.P.C.).  SPEC.I

g . . |
qF . 1@54 maﬁﬁ:
Bdot. ¢ Serial No.

1. TN I . WHIH. Tt
District PS: Year FIR No. Date
New Delhi CBI, SCU-V/SC-II 2020 RC.0502020S0009 07/07/2020
2, (1) faum: YR
Act Cr.PC Sections 176(1-A)(1)
(2) faum: Ciriig
Act Sections
(3) fa9m: HNTU :
Act Sections
(4) o faur wd g
Other Acts & Sections
3 (F) Fed o : Illegal detention, murder, destruction of evidence etc.
(g}  Susnected Offence
(m) f&a: fears B
m  Bey 19.06.2020°%t 23.06.2020 '™°
(M) 9R W GIA WH &4 fadrs
(c) Information received at PS Date
02.07.2020 0621 AM
TP AT IEGIED Eeeop
Entry No. Date Time
a 07 |ed 2920
. lo3] 1930 WA 7
4. HIEA I IFA fefma/sifas
Type of Information Wrnttw{_ﬂ@n

A A

Place of Occurrence

(%) s A fema g :

(a) Dirsction & Distance from PS

Premises of Santhankulam Police Station, Distt Tuticorin,

Tamil Nadu

WP

ﬁ ‘Qj w12 4. / Beat No.
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PS Sathankulam, Distt. Tuticorin, New
(¥) 9dr:
(b) Address

(1) HEARIS T o AEHeR H ¥ Al g -
(c) In case, outside the limit of this Police Station, then

gferd @@ &1 A fret
Name of PS District

Sh. M. Shanker, Jail Superintendent, Kovilpatti Sub-Jail
AfYEI / gaAERd Tuticorin, Tamil Nadu

Complainant / Informant

(F) =™ N/A
(a) Name

(@) faar / d9fqa =1 9@
(b) Father's / Husband's Name

(1) == fafa N/A (7)) e : INDIAN

(c) Date of Birth (d) Nationality

(B) TEIE F. oo T — (5151 e | RO S BT T T NJAoeeevrenenens
(e) Passport No Date of Issue Palce of Issue

(<) o Jail Superintendent Kovilpatti Sub-Jail, Tuticorin, Tamil Nadu

(f) Profession

(®) Tar -
(g) Address

A/ HeE / HE / ARG # ol feero:

Details of known / suspected / unknown accused with full particulars
(AT TEv® & @ AR ¥ T Herd H)

(Attached separate sheet, if necessary)

(1) Unknown persons oV

@) | N
(3) (‘\ ) g
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ARt | e §R e R 9W F faea @1 wmw

Reasons for delay in reporting by the complainant / informant
N.A.
ARd [ g FEf F O faew o (3 v € @ dem | v gem w9

Particulars of properties Stolen (Attach separate sheet, if necessary)
N.A.

A9Rd / GG T H HA oA
Total value of property stolen  N_A.

W/ S G I FAE
Inquest Report / U. D. case No. ifﬁr}x

WA Y G - (A e @ A em @ T Hew )
First information contents (Attach separate sheet, if required)
In pursuance of the Notification No. G.O. (2D) No.150, Home (Police

VIII) Department dated 29.06.2020 issued by Govt. of Tamil Nadu and subsequent
Notification No. 228/16/2020-AVD.II dated 06/07/2020 issued by the Govt. of India,
investigation of Crime No. 650 of 2020, PS Kovilpatti East presently registered u/s
176 (1-A) (I) of Cr.PC has been transferred to CBI and re-registered as RC 050 2020
S 0009. Copy of the FIR No. 650 of 2020 of PS Kovilpatti East, Distt. Tuticorin,
Tamil Nadu u/s 176 (1-A) (I) Cr.PC dated 23.06.2020 is enclosed herewith.

Contd....2
ol
\ofe



As per FIR of the case, brief facts of the case are that Sh. R. P. Jeyaraj S/o Sh. Ponraj,
accused in crime No. 312/2020 w/s 188, 269, 294 (b), 353, 506 (2) IPC of PS Sathankulam
was lodged in Sub-jail as remand prisoner No 3636 on 20.06.2020 at 0230 Hrs. While so at
about 1020 pm on 22.06.2020, the prisoner complained of fever to the security person on
duty. Immediately, Sh. M. Shanker, Jail Superintendent, Kovilpatti Sub-jail reached the Sub-
Jail and sent the prisoner to Govt. Hospital, Kovilpatti at 1030 pm in an auto along with
escort viz Shri. K. Alagarsamy, HC Gr.I and Sh. Sendur Raja Gr.Il PC, wherein he was
examined and admitted in the hospital at 1040 PM. At about 0540 AM on 23.06.2020, the
duty doctor informed Sh. M. Shanker that the medical treatment failed and the prisoner died.
He informed the same to the family members of deceased over telephone. Accordingly, Sh.
M. Shanker submitted a complaint with the police with a request to register a case and
investigate in to the death of the remand prisoner. On the basis of his complaint, FIR in
Crime No. 650/2020 dated 23.06.2020 u/s 176(1-A) (1) Cr.PC was registered at PS Kovilpatti
East, Distt. Tuticorin, Tamil Nadu.

Therefore, a regular case is registered and entrusted to Shri Vijay Kumar Shukla,

Addl. SP, CBL SC.II, New Delhi for investigation.
(&aya Behera)

Supdt. of Police/CBI
SC.II/New Delhi

Endt. No. ?‘ b 94 / RC0502020S0009/CBY/SC.1I/New Delhi Date 07.07.2020

Forwarded to the Chief Judicial Magistrate, Combined Court Complex, Melur Road,
Annanagar, Near Raja Muthiah Mandapam, Madurai-625020, Tamil Nadu for informagign

and necessary action.
S e
(Tanmaya Beh%rrg

Supdt. of Police/CBI
SC.II/New Delhi
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14.

15.

4

FEAR S w T HfF SwiE T whiw 2§ femfed g () & s ge e s
%1 JEHIfed HA B

Action taken : Since the above information reveals commission of offernce(s) u/s as mentioned at
Item no. 2

(1) wWen YSiega fan T ud S gRe g e
Registered the case and took up the investigation or

A Regular Case is registered

(2) frdfem (w= sfeerdt =1 90) i i W= ¥ fern
Directed (Name of 10) Rank No. Took up for
ddl. Supdt. of Policg '*>1921"
Addl. Supdt.
Shri V K Shukla, CBI:SC-II:NEW DELHI
(3) FRO § A= & AHR 17T
Refused investigation due to or
(4) qfem gmm =1 wmEEiE fEm = T SR & YT 0
Transferred to PS District on point of jurisdiction

A / e B Y T TP [ Ugwt G T, e wd-wd sfifafe de
fie 1 2 o el o o e A B e A E A e

FIR read over to the complainant/informant, admitted to be correctly recorded and a copy given to
the complainant/informant, free of cost.

g HT G 9 WEl Wgd g g
R.0.A.C. R
0 oy -
ST / gERTl & gEIER gl st & TEmeER v

Signature ITl?umb impression Signature of Officer in-charge
of the complainant/informant Police Station TANMAYA BEHERA
A / Name Supdt. of Police
CBI/SCU-IV/ISC-II
(9%) /Rank 2nd Floor, 5%;CGO Complex,

Lodhi Road, New Delhi-110003

AT H USH # feTE vd T
Date and time of despatch to the ourt

(99t Tt & wedER qRE 9fed)

Signature of recording Officer with date



woq e e &
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Attachment to item 7 of First Information Report

Hfey =+ wWIE fogmam, fasaa qoar =1 faer -

Physical features. deformities and other details of the suspect/accused : (If known / seen)

®.8| fem| v oW |Turife e |TeeE A * oqof *ygan fa=
Sl. [(Sex) | af@E / o4 (Built) "W o# (Complexion) (Identification
No. Date/ year (Height) Mark/s)
of Birth (in Cms)
1 2 3 4 5 6 T
NA  NA. NA.  NA  NA N.A.
ToreTa/ faaaom e E | ata e EEEiC]]
(Deformities (Teeth) (Hair) (Eye) (Habits) (Dress habit/s)
peculiarities)
8 9 10 11 12 13
N.A. N.A. N.A. N.A. N.A. N.A.
urer /St M / Palce of
_ s 1 e i 7 Ll wer o R
(Language / Dialect) |  (Burn mark) (Leucoderma) (Mole) (Scar) (Tattoo)
14 15 16 17 18 19
N.A. N.A. N.A. N.A. N.A N.A.

aAfirtt / e, R ARy / afvgew @ R # @ afvs faew g 9R w @ e wfefie w5t

M |

These fields will be entered only if complainant/informant gives

suspect/accused.

CBI ACADEMY 2018

D @’

e or m@ye particulars about the
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| Dislrich THOOTHUXUDI  PS: KOVILPATTIEAST Yeoi:2020 FIR No. 650  Daw 23-06-2020
tpnet b sroud Hasutih eelo} (. ks O pnd
2.hcts) ‘ . Seclions
L e
CORE OF CRIMINAL PRQCED =, 1873
SE OF CRIFAIN RCCEDURE, 1 . 17601 A0
4. ta) Qceunance of Ollunce Day:TUESDAY Dale From:23-06-2920 Dalo To:
b e ped . pndn pd .
Vimp Perieds On Time [rom: 08.40HTS '}’];:ﬁ',’
Cur Joivre| cF-'J“B e Cpyi suemg
E?;‘Ln.lmmam” FemEiisd, ELER: 3-00:2040 Time: 06.45 Hrs (c) General Diary Reference: Enlty No(s
srnarnd PoawiPie semd dougp prd Cpyin Qungy priEddd uley clougib e
e Time: ¢
4. Type of Infurmaliont WRITTEN Cailh
prosic wmn P
i . v WEST
5.Place bf Occurrence: {a) Direction and Distanco from PS: & 0.5 Km  Beal Number; (BEAT3
(BB f,’g‘,yh».!'.h.(h {un) mneuds Reoonuf Pl gy ercucumny gATanth, agfanyd QA & e aen
{b) Address: Cardlauly dps weigennmedd maiy
apseufl
{c) tn cane, oultide limil of this Palice S1aﬁun.ihen'tlw Name of P.S! Dislricl:
 @asnmd Peoe cdmakstiund pojig Dok gnnda D, SipE an. gl Ouui wiesl b
& Cemolalnant/informant (a) Name: SANKAR M * (o) Date!Ycar of Birlh (d} Natlopality: [HDIA
EhDApEELL A i mesad glipeud Quuh . poct [ 8pis e g and
(b} Falhes/Pusbinnd's Name :
£l S s QUi
() Pasaneil Me Lalo ol lssue: Plece ol Issue:
GerdlarlG s wjed () o supriraitL Bt sl E) e
() Gegupalicon:, .
Qs ‘ g
(g} Addrees:.  SiG JAIL LUFERINTENDENT, SUB JAIL, KOVILPATTI

apzal S s
7. Delzilz of if.':_omeus[.cciedIUnknown accused with full pardculars
Opfgs [ mudiLnig pediu / Qpflung @t st Oucaiflen appennune dlsigdiedt

A

A. Ransuns lor delay in reporiing by (he complainant/Informant:

et o neignes saaid Qan@iuamnd apenpudie. fd) grald Qen@Ginafa gnogd

o Pzrlicuiars ol the propeities stolen/involvad:
et [ aafHE el Qergpascilon e

10. Total value ol pioperlies stolen/invalved:
sein (UL / amdd@ e Qanggiadfiar Gueais Bty
11. Inquest Reporl/ Un-natural death Case No. If any:
Qe Hemchion Péws | Hupmaig wigne Eply aer qCEgt Basdpnd

q/?
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12, FIA Canlents :

i;ny:;’ melﬂﬁiﬂgw 23.06.20201 Cpif) autens) 06.45 M‘"‘"‘-“—t’ cf"“‘l‘“‘b'f"‘"‘-‘ ’ﬂhU-"‘i;@
ar.ucu:'b Bearwur ogall wbamoi G.apmre ot i flenoows QuimpUindlsd Buigb ("'LHT‘H""
Cancflduly. daadlap sansreiuret Ho.apebei seuiadr faowbd o mynd Qarip
Ljainit weyeeuts Qupm ysni wgyeld gaimniGapu floww @hm crer 650/2020 u/s 176 (1)(A)
(i) Crpc e aupée ufley QeiiGgdr, i gy dlugd eeugory. sOPETO Aopigmp

=@ipl apaiet doadaon semmreflOunant, deadlep, Carelduci. Qupipr srwd

e, Camellshu iy, fipéw smaud Menaywib, Canellebu’ ., ereir 26/2020 £. 4. Gamrelebi i,
/mnsh 23.06.2020. suiwn Qurr@ch:‘.ﬂmmn.c'n- a‘ﬂmmﬂmm-ceﬂwﬁ!dﬁ-ﬂ'—l@ cilsmyencyr dlenpeund)
3636 Qg (s/Qu) Qunawigy areidang @Oy GMEs aipsipt udey Qg GG
aSlenrencr C!s-u‘_m_n Cauding., Lrirau: s sndngenh sl .oar 312/2020 ufs 188, 269, 294(b),
353, 506(il) J.M, angiseigens R,P, Qg s/o. Quireipingg, urfmeuullc srgb aflerreaT
fNenpeurrd]l  20.6.2020 Senm  Ahuad 2,30 wesllée  @éNeadlopuin S asatiug. @)
eflenyener Ampeundluirs Banim eupgnit. Bis Menavdeh 22,6,2020 @yey swir 10,20 wexflieg
gendig snlied BmOugrs Lefdid Beis sreuefig Qzflefgsn, oL etglung o G
APRUCUREE)  (PZD sewen  smai Aw K spaiandl @yem_mb fom srawr Ban.A.
Qehgniynggr @opeuenyiib cuildsnaiaiisenims Bufliés Byay 10.30wefies Henmufallm i
wishglcinmenis SgoTmasstlc () sonr 10,40 wexlldi ::_c'wr(?;gnu.nrmﬂq.yrq‘. :
I AgPEaluc @ Aflzenz Quipy aupgnit. Obs Heonuler Hemy 23.06.2020 Czdl 5.40 wenflizg |
fAléms uaails Brigeitgrs wEsne ofanl praud Qzieflgmim, Ba upilu Augn

fleomeundlufc GO damis QuracoCud (peh sEauch anﬂaﬁ]tkmﬂuﬁ.g@. Ciopuig. Nenpeund)
@ty @ifds supsiel ufley Quiig) 9CyE Slrmpenear Qg EWbUy. Ueflag_cr Gma'ms;re's
QunerdlGosir, (sd) ap.uriiai.23/6/2020 Aemardlenp, sermreiures dlenanifenpp Cameflei ..
Sir Recaeived lhe Petition on 23.06.2020 al 06.45 hrs and Reglstered 2 case In Kovlipatty
East Ps Cr.No.650/2020 /s 175(1)(A)(I1Crpc {sdJG.Murugan.SI.23/6!2020. S|
PEISLIUCL Apsed gmaud P Eens g ErfEefl L and srad Lo s DEd Quissai whmih
Lonfle @hm YT HENILsD seufaalldr R.C No D-X /3833/SCRB/2014 -8 DATED 03.04.2020
OHBD BB it b s semeneflliner siaitsdlar C.No.04/CCTNS ruT/0a0

DAT| ; ; i i '
ED 24.04.2020 & spey g Bie wpd poauds wifléans TUT-K1-0317 crénp auflens ercir
an@é’.&ﬁul"_@ehmgj.

Blseh siad YED seod a;ﬁ]c‘nmmmmu]m, aunAuden s WG IEnEULLD Q&ammf@ erenueufdr
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sypieume s M.&CGgaer SiefEetlan LnTensud ¢ mf‘u;(?;;m.

pals Commission of Ollance(s) u/s as ‘mentioned in ilem No.2, reglstered

13, Aclion Taken. Since the above reporl rov
+ then and Dli'nclad SUTHESAN M, INSPECTOR OF POLICE

a@kstulL pugsms : CinGa gip ety d,emema 19fley 2 =) fafp
wealuroriid oamlingde #CjphCarder u-N-luuu.u

* SUTHESAH M, INSPECTOR OF POLICE

'FIH road Gver to the Complalna
* .Complalhant/informan fres of cost.
T RS @mmepmpuh_i_nm@,kglp&md: F
pad GEg @cus—.n.nﬂs QanfistiutLy

; '
14, Slgnature Thumb Impression of the Camplalnantinlormant i
Eppermputonemi [ gsed Usn@numl‘u"lm HOuth / ﬂu.r_gn"u:u @Cncﬂlu \J,ﬁﬂl

15, Date & Time of despalch lo the courl: 23-06-2020

v . fDwapidid sEiutuie prigih, Cuygpth

« 8

@ uq pasuemab [eeTiz semb JM NO | G‘mrmE!mul_lq. Dauisar HHwangRhE siginub,

By padaemer FlbofrlulL R a@mnﬂm@m@ a@;ulﬁlum esmyenasr pEemR  areudD

n]ﬂn\iﬂ::nant admitled lo be correclty recordud and a copy glvan lo lhe
p.,smg,ng'l.ngﬁ,g;hnuq, g aﬂumr. ﬂ@gum.@ Aotlgns quu@nnmmum_@ mpdum :

s

{o took up the Invesligation.
Guta. et SRty wre ghowuns wipkg ue) Qedgy

i g L3
1 ,a’l&%%l?ce Stalion®
eneud Howu Gunp M ] i

Name
Quuk T 7

Rank $ SUB™ No.: 1414 ¢
INSPEGTOR DFrrm- .
POLICE

Paa
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